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operational cost are available for, tho State 
Governments and UT Administrations. 
De !cheme bas followiDI three 
components : 

(8) Eradication of peats and Disease. 
in Endemic Areal: 

Subsidy 00 operational cbaracs at tbe 
ceilHnl rate of Its. 6/- per acre for ground 
operations and I.s. 11/. per acre for 
aenal operations. 

(b) Control of Special pests of Agri-
cultoral Importance. 

SubsidY to tb e extent of 50 ~ OD tbe 
COlt of pesticides in addition to tbe subsidy 
OD operational cba...,s at tbe ceiling rate 
of Ils. 6/- per acre for ground operations. 

(c) Project for Weed CODtrol : 

Subsid, to the eatut of 25 % on t~e 
COlt of weedicidet. 

The above sublidies are sbared on 
50 : SO balia between tbe States aDd the 
Centre, However, in case of U.Ts. the 
eDtire coat Is bome by the Centre. 

oj!' 

(iii) C~r.t'ally Sponsored Scie",. 0/ 
Bllablislllnent of Farmers A,ro.Service 
c.tre for CMstotn hiring and POPllWl8Dt'on 
01 fmp"oHd alr;cultural lmporlane, and 
IItmdtooll : 

This Scheme was offered to 9 Se) ected 
States iDcludiul Assam in Eastern regton 
cturiDa 6th Plan and tint year of 7th Plao. 
The Scbeme includes tbe following three 
compon eots : 

1. Establishment of Parmers Alto-
Service Centres in 600 dry ZOD C 
blocks of the country. 

2. DemollStration of A,ricuJcoral 
implements. 

3. popularisation of implement. and 
band-tools at subsidised rato of 
25%, 33i% Ind '0% to small, 
marlinal and tribal larmen 
respectivoly • 

(Iv) rranqo" Sub8ld, OIl 6U4I ttl NortIJ-",m St.'. : . 
This Soheme hal belD cleared for 

Implementation durio. 1986-81 00 ~al 
.... BeaautO of .,cci.. ,000rlpblCld 

litultion or the North·Sastern Stat est viz. 
Assam, Tripura, - Mizoram. Nalal.ad. 
Meabalaya, Manipur and Arunachal 
Prade~h, National Seed. Corporation (NSC) 
bas beeo experiencing problema iD tbo 
movement of the~e seeds to these North-
EasterD States in time. To save on traDl· 
port. NSC generaUy moves seeds to Stat. 
only by rail. Ai, tbe movement of leeds 
road costs. considerably more t~an tbe rail 
frt Ilhts, the seed geta moved by rail, wblch 
usually tekes 2 to 3 months time. About 
75%-80% of the seeds supplied to the 
North.Eastern States arc meaDt for sowi0l 
in the rabi season. As 'thore are 80 
conditioned storages in the regiof', seed 
sent in advance wouJd deteriorate in tbe 
humid climate. Seed can be moved only 
after the end of th ... monsoon season, whicb 
leaves very little time fot rail transport. 
NSC is, tbe efare. required to move the 
seed by road to make it available for R.8bi. 
This Scheme purports to subsidise tb. cost 
of difference between rail and road trans-
poratation of seeds to these Statel. In 
case of Assam cost of different win be 
subsidised for tbe '0 % of the total quaD,j. 
ties moved for Assam whereas for the 
other Iii States tbe differential COlt will be 
subsidIsed for the 100% or the quantitie. 
of the seeds moved to those States. 

Funds to States for Droagllt PrOD, 
area Programme 

1346. KUMARI PUSHPA DEVI: 
Will the Minister of AGRICULTURB be 
pleased to state, 

(a) the amount aJJocated to differ ••• 
Statea in 1985·86 and 1986·87 under the 
Drouabt ProDe Area Prvgramme. 

(b) the amount spent by differll't 
Slates in 1985·86; 

(c) the names of States which have DOt 
spent tbe full amount allocated: and -

(d) the reaSODS thereof 7 

THE MINISTER OF STATE IN THB 
DEPARTMBNT OF RURAL DBVELOP. 
MENT (SHRI RAMANAND YADAV): 
Ca) and (b) A 5tatemoat is ai,.n below. 

(c) AccordiDI to tbe iaformatloa 
recelved.o far, tbe total utili.rioa 01 
'uodt durio, J985·86 bas beco ,ublt~ 
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tlall, I eas than the amoun tl of al1oc.ltion 
iD case of Bihar, Orissa, R.ajastban and 
TaaR Nadu. The expenditure incurred in 
Aodbra Pradesh and Oujara t is also 
marcinally lower than allocation. 

(d) The main reason. are late prepara-
tion and submission of annual action plana 

by the project autbor.tles which did not 
Icave sufficient time for implemcntation of 
approved schemes, less favourable subsidJ 
norm. for soil conlelvation work under 
DPAP than under State Plan Scbemes and 
Jack of requisite espertise on the part of 
DRDA to plan and execute ICbomea OD 
watershed basil. 

Name of Stat e Amount allocated 
CRs. in lakhs) 

Espendlture dorinl 
1985 .. 86 

1985·86 

1 2 

1. Andhra Pradesh 828 

2. Bibar 648 

3. Gujarat 516 

4. Haryana 108 

5. Jammu & Kashmir 156 

6. Karnataka 852 

7. Madbya Prad esb 588 

8. Maharashtra 888 

9. Orissa 468 

10. Rajasthan 360 

11. Tamil Nadu 516 

12. Uttar Pradesh 1044 

13, West Bengal 408 

TOTAL 7380 

1986·87 

3 

1035 

810 

645 

135 
195 

1065 

735 

1110 

S8S 

4'0 
645 

1305 

510 

9225 

(Ra. in laths) 
(Provisional) 

4 

808 

532 

51' 

126 
214 

898 

737 

9'2 

410 

23' 
376 

108' 

426 

7316 

Note :--(0 In addition to allocation indicated above. tho State Governments had 
cOltain Unsper t Balances carried over from tbe previous JOar wbicb 
were available for utIlisation durin. 1985·86. 

(if) The expenditure fiaures are baled on .be reports submitted by DRDAI 
and are with reference to total available funda. 

(iii) The OOVOl'DmeDta of ADdhra Pradeab and Kuoatat. are rotorted to hay. 
made some adjustments of outstanding balancca (on 1/4/85) duriDI 
1'8$-86 wbich arc Dot lncl",d(d iD oapqdJturllaur. Ij,. abaft. 




